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(x) Air India have advised their flight
crew to inform the ATC (Air
-Traffic Control) whenever they
notice concentration of birds in
and around the airports so that
ACT in turn can alert the Bird
Control Squads to do the needful.

(b) This is engaging the serious atten-
tion of Governmernt.
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Benefits to Ex-Servicemen under the
Ex-Servicemen Rules, 1979,

1056. SHR1 SURAJ BHAN :
SHRI ATAL BIHARI VAI-
PAYEE : Will the Minister of
DEFENCE be pleased to state :
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(a) the benefits given to Ex-Servicemen
under the Rules 1979 ;

(b) the progress in actual implementa-
tion of benefits being given to Ex-Service-
men in each State and Union Territory ;
and

(c) the steps taken with regard to
Statecs, where implementation is not  satis-
facory ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI K.P.
SINGH DEO) : (a) to (c) There are no
Rules called ‘‘The Ex-Servicemen Rules,
1979, However, the Central Government
and the State Governments have granted
various benefits/concessions to ex-servicemen
by way of reservation of vacancies and in
self-employment ventures. There is a
Kendria Sainik Board to monitor these
benefits through its annual mectings which
are presided over by the Raksha Mantri.
Representatives of the States and Union Teri-
tories particiapate in thesc meetings as
members. There is the Directorate ‘General
Resettlement as the Apex body at the Central
level, which is in constant touch with the
State Governments to watch and accelerate
the pace of implementation of the decisions
taken at the meetings of the Kendriya Sainik
Board,

Profit/Loss of Each Unit of I.T.D.C.

1057. SHRI SURAJ BHAN :

SHRI ATAL BIHARI
VAJPAYEE : Will the Minister
of TOURISM AND CIVIL AVIATION be

pleased to state :

(a) the profit and loss position of each
unit of India Tourism Development Corpo-
ration in each of the last three years and in
the current year ;

J

(b) how does it compare with similar
units in the private sector ; and

(c) the steps being taken to improve
their performance ?





